' 251 Re. Adjournment of
Haryana Assembly

[Mr. Speaker]

did it, There has been never an occasion
even in the matter of prorogation whenthe
Governor receives instructions fiom the
Centre. 1f they do it, this House will be
objecting to it I also would request you
to make no reference to the capacity of the
Assembly to take its decision and also not
to question the ruling and conduct of the
Speaker. Beyond that. . . .

SHR]1 KANWAR LAL GUPTA (Delhi
Sadar) : What is beyond that 7 1 waat to
know.

MR, SPEAKER : Beyond that you can
speak about the factual position and the
constitutional aspects.
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MR. SPEAKER : Tomorrow evening
you can have a discussion on the consti-
tutional aspect other thao...,
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SHRI GAJRAJ SINGH RAO (Mahendra-
garh) : Sir, I request that 1 may be allowed
to ask under what provisions of the rules
of business, consistent with the Consti-
tution is this discussion being allowed,
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PAPERS LAID ON THE TABLE

Government Review and Annual Report
of Hindustan Steelworks Construction
Limited

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K. C. PANT):
I beg to lay on the Table a copy each of
the following papers (Hindi and English
versions) under sub-section (1) of section
619A of the Companies Act, 1956 :-

(1) Review by the Government on
the working of the Hindustan
Steelworks Construction Limited,
Calcutta for the year 1968-69,

(2) Annual Report of thc Hindustan
Steelworks Construction Limited*®
Calcutta for the year 1968-69 alon®
with the Audited Accounts and the
comments of the Comptroller and
Auditor General thereon.

[Placed in Library. See No. LT--2674/70]
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PUBLIC ACCOUNTS COMMITTEE
Eighty-fifth and Eigbty-nioth Reports
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